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HoneMro K. Muthukumar, A.M.

Sri R.K. Nigam appeared for
the applicante OCounsel for the applicant has
stated that this Tribunal has already MAXEXX
issued notices to the respondents for non- |
compliance of their order in O.A. no.970/92. |
Counsel for the applicant has also stated
that in pursuance of letter received from
the department, the applicant has filed ne=
cessary succession certificate for the payment
of her dues. In the meanwhile some other clai=-
mnt has filed suit in Munsif Court, Jhansi |
claiming 50% dues to deceased m&viiment

servanté and ?hﬂu?séf.m_urt ﬁa:s _ &,the o= .
issuefh@bmm in 0.S.3 2 S0 in 1

this circumstantef the matter is still for
hearing in Munsif Court. Taking thecegnizance
of the provision in these, the Tribunal has
again issued notice in CLAXXKKKXC.C.A.1414/93
to the Munsif Court, for which no reply has |
been re ceivéd. In the meanwhile present
application has been moved $&X seeking interim |
relief for prohibiting the Munsif Court from :
proceeding and alt_scg*for payment of dues. As
?mattertﬁ‘i’ready taken in the Munsif Court,
further relief a% this stage cannot be decided
without knowing the outcomé of the preowisteons %
and the direction of the Tribunal. So this |
case may be transferred to Division Bench.
List this case alongwith C.C.&.1414/93 for

hearing.
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The copy of the order may be given
to counsel for the appliicante
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) C. Eﬁ A._Ne,  1474/93 in
"‘i 04 Ng.gmnﬂz

23=12:9917
Hon'ble Mr, Justice B,C, Saksena, V,C,
Hon'ble Mr, S, lLas Guata, A M

In view ef pleadings being cemplete en recorq,
we fing thgt the respongen$ have net cemmitted any
gisebedience of the eruer of the Triébunal, The
colitempt petitio; therefere, calls for no ercer,The
Asplicant has alse filed MA Ne,3744 eof 1997 inuicgting
that the centempt petition hgs become infructueus, The
contempt petition is accordingly oismissea, Netices
issueq te the respengents are dischargeq,
2. Gl Ne, 1 133/94 is dispesed ef accergingly and

calls fer ne further orcer,
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